
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI  

ORIGINAL APPLICATION NO. 109 OF 2022 

 

 IN THE MATTER OF: 

  
VIVEK KAMBOJ & ANR.           ...APPLICANTS 

 
VERSUS 

 
UNION OF INDIA AND ORS.     ...RESPONDENTS 
 
 

ANNEXURES TO ADDITIONAL AFFIDAVIT DATED 16.05.2024 
FILED BY THE APPLICANTS 
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S.NO. PARTICULARS PAGE NO. 

1.  ANNEXURE A-1 
Relevant pages of issued “Criteria for Hazardous 
Waste Landfills” dated February 2001 issued by 
Central Pollution Control Board 
 

 

2.  ANNEXURE A-2 
Copy of letter dated 02.05.2024 written by 
Divisional Wildlife Officer to the Chief Conservator 
of Forests, Gurugram 
 

 

 

Through  

 

 

 

RITWICK DUTTA      RAHUL CHOUDHARY    ITISHA AWASTHI 

ADVOCATES 

Counsel for the Applicant 

N-73, Lower Ground Floor, Greater Kailash-1 

New Delhi-110048 

Email ID:- dclaw160@gmail.com  

Dated:- 31.08.2024 
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